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SIXTEENTH KERALA LEGISLATIVE ASSEMBLY
First Session
Tuesday, June 2, 2026

LIST OF BUSINESS

1. Election of Deputy Speaker :
(9.00 a.m.)

II. Calling Attention :

(1) Shri. V. P. Sajeendreen to call the attention of the Minister for
Revenue to the social problem arising from the eviction of
seven scheduled caste families at Malayidam Thuruth, in
Ernakulam district, pursuant to the Court order.

(2) Shri. Saji Cherian to call the attention of the Minister for Local
Self Government to the necessity to take action to prevent the
threat of the spread of infectious diseases that may arise due to
the negligence reported to have continued in pre-monsoon
cleaning activities and waste disposal in the State.

II1. Presentation of Report :

Shri. V. D. Satheesan, Leader of the House and Member,
Business Advisory Committee to present the First Report of
the Committee.

IV.Consideration of Report :

Consideration of the First Report of the Business Advisory
Committee.

V. Discussion _on_the Motion of Thanks to the Governor’s
Address :
(Motion by Shri. M. Vincent has already been circulated.)
(Discussion to be continued.)

Secretariat of the Kerala Legislature, Shaji C. Baby,
Thiruvananthapuram, Secretary-in-Charge.
June 1, 2026.



